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CENTRAL AOniMISTRATIUE TRIBUNAL , .lABALPUR RENCH. 3ABALPUR
Original Application No, 202 oP iggs

Oabalpur, this the 7th day of Ouly, 2003.

Hon'Me O.C. l/erma, Uice Chairman (Judicial)Hon ble Mr. Anand Kumar Shatt, Administrative Member

l/ijay Bahadur s/o Shri B.R. Prasad
agsd_ years, IFS, Presently uorkinq
as Divisional Forest Officer (Production)
Dn., Sehore (M.P,).

(By Advocate - Nona)

UcRSUS

1• Union of India
Through The Secretary
Deptt. of Forest & Enviornment
Govt. of India, New Delhi.

2. Public Service Commission
Through : The Secretary
Dholpur House, Shahanjahan Road,
Neu Delhi. *

State of Madhya Pradesh
Through ; The Secretary
Forest Department, Govt. of M.P.
Mantralaya, Uallabh Bhauan.
Bhopal (M.P.)

Principal Chief Conservator of
Forest, Bhopal (M.P.) RESPONDENTS

(By Advocate - shri S.C. Sharma for Sh.B.da.Silva)

ORDER (ORAL )

By Anand Kumar Bhatt. Administrative Member -

The subject matter of this OA is expunction of

adverse remarks in the ACR of the applicant for the

year ending 31.3.1994 communicated to the applicant

vide letter dated 29.10.1994 (Annexure A/1). The

relief sought by the applicant is that the adverse

remarks be expunged and the applicant be considered

afresh for promotion to the next higher post/scale.
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as he uas not found fit ir npr h »
"  dated 31.10.1994.

" fas been informed by the m,
"ifistry Of of India,

dated 12th Hugust 1999 (Annexdre n/fi) th t^"
^a Pleased to expunge the adu ""sident
'fa applicant for the 'amarks communicated to
-Iderationof ther^.'"""^ ̂ ^«
'0 'fa President of Ind'""'India under RuJ u cq
Sarvices {OisoipUna and fl >
aasult of this e 'facnis expunction o „ .

n, a review npr hao t-fxtne ooeernmant of „cdhya Pradesh to co """""
promotion of tho consider theor the apoiicanf h

HHxxcanc to the navf s- ..

It is not very higher scale/post-i«ar that the said opc
3^ conducted or not.

is disposed of with an,- - . .
authority in the state r competent
P i. Government to hold «^or the applicant ip ip DPC

HMXAcant If not hein =,i

fa da giusp

""fin a paridd o f thrae montha frdm^^^'^'^'^^
'fis order. 'faidommdnioation of

'■ Pf accordingiy.
/Idm;n?.?."-"'ff Sfatt)inistrative Member Co i,•'"oer (.u.w. Verma)Wice Chairman (3)
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